APPENDIX — XXI11
HARYANA GOVERNMENT
WILD LIFE PRESERVATION DEPARTMENT
Notification
The 5™ July, 1991
No. S.0. 81/ C.A.53/72/S. 35/91.- In exercise of the powers conferred by sub-section (4) of section 35 of the Wild Life
(Protection) Act, 1972 and with reference to Haryana Government,Wild Life Preservation Department, Notification No. S.O.
107/C.A. 53/72/S. 35/89, dated the 13" July,1989, the Government of Haryana hereby declares the areas specified below as Sultanpur

National Park for the purposes of protecting, propagating, and developing wild life therein and its environment:-

SPECIFICATION

Disrtict Tehsil Village and H. B. No Rectangle No. Description of Field Killa No. Area in acres
1 2 3 4 5 6
Gurgaon Gurgaon Sadhrana, H. B. No. 45 1 15to0 17, 24, 25 154.43

2 6 to 25

17 1to 14, 17 to24

18 4t07,141t018,231t025
19 2108,131t019, 221025
20 1to4,61t025

42 1t020

43 2109,11t024

44 25

45 5,6,15t017, 24,25
46 1,2,3,8t013, 181023
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Chandu, H.B No.44

Sultanpur, H.B No. 39

86
87

88

89

90

118
119
120
121
122
123
150
151

28
26

26
26
29
27
26
26
26
26
26
26
26

25.58

166.35
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152 26

153 26
Saidpur Mohamadpur 154 26 5.81
H.B No.117 70 22/2
71 2/2,8,9, 13,14, 17, 25

VERENDRA NATH
Commissioner and Secretary to Government, Haryana,
Wild Life Preservation Department
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